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Shortage of Small DenomloatloQ Notes and 
Small Coins In RaDlganJ Coal BeU 

857. DR. SUDHIR ROY: Will the 
Minister of FINANCE be pleased to 
state : 

(a) whether Government are aware of 
the fact tha t due to scarci ty of sma II 
denomination notes and small coins, the 
people of Raniganj coal-belt are facing 

.hardships; 

(b) if so, whether Government have 
instructed the concerned authori ties to 
suppJ!# small denomination notes and small 
coins adequa teJy to the State Bank of India, 
Raniganj to ease the situation; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y): (a) There 
have been complaints about shortage of 
small denominat ion 'notes and coins in the 
area. 

(b) and (c) . Supplies of small denomi· 
nation notes and coins are being regularly 
arranged to State Bank o(India, Raniganj 
consistent with available stocks . The 
supplies arranged since January 1985 are 
detailed below : 

(Va)ue in thousa nds of rupees) 

PeriOd Rs.2 Re. 1 Sma)) 
. Dotes notes! coins 

coins 
I 

January-~arch 19~5 800 275 48 

April-June 1985 116 
July.September 1985 1200 475 72 

October, 1985 . 200 1000 

Reserve Bank of India bas instructed 
tbeir Calcutta Office to keep up regular 
supplies of maJl. denomination ~otes. and 
coins to State Bank of Lodia, RanlganJ. 

Setting up of Currency Note Prloio Pr at 
P800garh in West Bengal 

858. SHRl PUR A CHANDRA 
MALIK! Will the Mini ter of fIN CE 
o plc_scd to s t ; ' 

4 

(a) - whether auy progress ha been 
made in regard to setting up of currency 
uote printing press at Paoagarh in West 
Bengal; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
~INISTRY OF FINANCE (SHRI 
JANARDHANA POOJA,RY): (a) and (b). 
The site for setting up of new currency 
note press has been tentatively decided to 
be Panagarb in West Bengal. The Defence 
authorities who own the land have sent 
their offer which is, under consideration. 
An Officer-on-Special Duty has been 
appointed and he is working on the pre .. 
paration of a feasibility Report. 

Concession Given to Corporate Sector in 
Central Budget 

859. SARI MATILAL HANSDA : Will 
the Minister of FINANCE be pleased to 
state: 

(a) the details of the concessions given 
to the corporate sec tor in the Centra) 
Budgets for 1984-85 and 1985-86; and 

(b) the details of the revenue loss to 
be incurred (in Rupees) on this account? 

THB MINISTER OF STATE IN THE 
MI~ISTRY .oF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) The 
brief particulars of cOl)cess;ons in respect 
of direct taxes given to the corporate 
ector through the Finance Act 1984 and 

tbe Financ Act. 1985 are Ii ted in the 
statement iven belOW. 

(b) The net effect of the Budget 
proposals for the financial ycar 1984-85 in 
the field of direct taxe reJatin to cor-
porate taxpay r wa a Joss of R . 20 crores. 
The oet en ct of tbe Budg t PI' po al for 
the financial. year 1985-86 wa a gain of 
R . 248 ~rore in re pecl. of corporataon 
tax and a 1 s of Rs. 170 crore in re peet 
of interest tax. Tbe levy of atere t Tax 
ha si co been di continued in re p ct of 
interest accfuiog or ari iog to cbedlllcd 
ank (ter Jl t ~r b, 1~ 5, 




